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Statement 6: Financing of Gross Fiscal Deficit – 2005-06 (Accounts)

(Rs. crore)

State Market Loans Small Loans from Small Reserve Deposits Suspense Remittances Others Overall Gross Fiscal
Borrowings from Savings/ LIC, Savings, Funds and and Surplus (-) / Surplus (-) /

Centre NSSF NABARD, Provident Advances Miscellaneous Deficit (+) Deficit (+)
NCDC, SBI Funds, (Col. 2 to 12)
and other etc.

Banks

1 2 3 4 5 6 7 8 9 10 11 12 13

I.  Non-Special Category
1. Andhra Pradesh 1,383 -61 4,834 822 481 33 1,223 2,796 233 -3,445 1 8,300
2. Bihar 343 -443 777 5 365 440 415 -37 30 2,108 -302 3,700
3. Chhattisgarh -85 -108 981 5 -19 139 115 -20 -15 -1 -565 425
4. Goa 66 -23 604 -6 47 8 -7 67 16 -12 -156 603
5. Gujarat 353 770 7,824 84 258 32 459 -760 9 434 -3,195 6,270
6. Haryana 387 -60 1,851 44 355 14 158 -829 44 20 -1,697 286
7. Jharkhand 106 -135 503 593 153  – 133 52 -18 650 2,881 4,918
8. Karnataka 166 609 3,969 171 656 150 -368 522 40 -23 -2,204 3,687
9. Kerala 1,456 7 2,649 109 50 118 -29 374 -37 27 -544 4,182

10. Madhya Pradesh 944 -96 2,974 494 1 145 595 58 39 -117 -464 4,572
11. Maharashtra 1,147 -35 15,733 222 587 1,019 1,425 -592 -177 716 -2,414 17,630
12. Orissa 103 -533 1,385 168 1,348 -180 149 135 4 14 -2,318 276
13. Punjab 978 -136 3,274 -315 389 191 -85 21 -11 -51 -1,599 2,656
14. Rajasthan 643 273 3,396 310 1,377 -36 429 -28 -13 -119 -1,081 5,150
15. Tamil Nadu 1,214 140 6,094 426 328 -74 -7 1,085 138 -579 -6,514 2,251
16. Uttar Pradesh 2,007 35 6,734 234 1,960 3,162 3,339 755 140 136 -8,424 10,078
17. West Bengal 1,268 -239 6,654 -1 288 129 -1,242 4,040 -5 1,197 -2,487 9,601

II. Special Category
1. Arunachal Pradesh 286 -11 105 52 113 9 21 -90 22 -107 -144 256
2. Assam 718 -45 618 72 386 -184 -51 -275 15 -26 -1,582 -356
3. Himachal Pradesh 425 -28 803 36 310 13 103 5 116 -739 -322 720
4. Jammu and Kashmir 152 206 600 323 550 98 -250 15  – -106  – 1,588
5. Manipur 189 -38 127 5 150 8 437 -74 -237 – -295 271
6. Meghalaya 131 -15 55 13 44  – 162 -10 -4 4 -201 179
7. Mizoram 100 -9 26 -3 99 -9 -2 92 71 41 -8 397
8. Nagaland 214 -13 11 37 4 -3 -46 -27 -32 60 101 306
9. Sikkim 88 -6 17 15 13 3 3 11 -56 -2 63 149

10. Tripura 119 -23 198 -5 70 7 -10 66 -42 -112 -157 110
11. Uttarakhand 404 -23 1,018 145 100 -1 196 558 -217 16 -318 1,878

All States 15,305 -44 73,815 4,055 10,463 5,228 7,262 7,911 51 -16 -33,947 90,084

Memo item:

1. NCT Delhi  – -165 5,838  –  –  –  –  –  – – -5,918 -245
2. Puducherry  – 268 -1  –  –  –  –  –  – – 12 279

 ‘-’ : Nil/Negligible.

Note : 1. Same as in Appendix Table 19.
2. The detailed break-up of ‘Discharge of Internal Debt’ was not available for Arunachal Pradesh and Jammu and Kashmir and the same has been included under ‘Others’. The financing items under

‘Internal Debt’ for these States are, therefore, not on a net basis except ‘Others’.
3. ‘Others’ include Loans from other institutions, compensation bonds, appropriation to contingency fund, inter-state settlement and contingency fund.

Source : Budget Documents of the State Governments.




